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SHRI MADHUSUDAN MISTRY (SABARKANTHA): Mr. Speaker, Sir, I associate myself with this matter.
MR. SPEAKER: Since it is a bilateral matter I allow it.

Shri Varkala Radhakrishan, do you wish to say something?
SHRI VARKALA RADHAKRISHNAN (CHIRAYINKIL): Yes, Sir.

MR. SPEAKER: I have permitted you to make your submission in an appropriate manner.
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